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Fall in SUfarcane Price in U.F.

•92. SHRI S. M. BANERJEE: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state;

(a) whether sugarcane prices have 
gone down in U.P. as compared to last 
two seasons;

(b) whether price of sugar is soar
ing in open market; and

(c) if so, the reasons thereof and 
Government’s reaction thereto?



THE MINISTER OF STATE IN THE 
MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN): (a) to (c ).A  statement giving 
the required Information is laid on the 
Table of the House.
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Statement

(a) As reported by the Government 
of Uttar Pr&dejH, the following prices 
of sugarcade were paid by sugar fac
tories ' fh 1073-74', 1974-73 and 1975-76 
seasons:—

Season Prices paid by factories per quintal

1973-74 Rs. 13.25 for Western and Central U.P.
Rs. 12.25 for Eastern U.P.

1974-75 Rs. 13.25 for Western and Central U.P.
Rs. 12.25 for Eastern U.P.
Rs. 14.50 for Western and Central U.P. 
Rs. 13.50 for Eastern U.P.

1975-76 Rs. 13.25 for Western and Central U.P.
Rs. 12 25 for Eastern

till 6-12-1974

}
From 7-12-74 till 
the end of thd 
season

(b> and (c). A rising trend in the 
prices of levy-free sugar in the open 
market was noticed from about June, 
1076. This could be attributed, among 
others, to speculative tendency in the 
market as a result of the fall in pro
duction. limited availability in the 
market of other sweetening agents, 
anticiiated demands for sugar for the 
festival seasons, and increase in tanff 
value of levy-free sugar. In order, to 
arrest the nsing trend in prices, Gov
ernment have released larger quanti
ties of levy-free sugar- from tune to 
time and also taken other regulatory 
measures, to maintain an even flow of 
the commodity in the open market. In 
case the situation warrants it. Govern
ment have plans ready to release more 
levy-free sugar.

SHRI S. M. BANERJEE- From the 
statement it appears that m 1974-75 
the price of sugarcane was settled at 
Rs. 14.50 for Western and Central UP 
and Rs 13 50 for Eastern UP. In the 
same statement it is mentioned that 
in 197o 76 the price was Rs 13 25 for 
Western and Central UP and Rs 12.25 
for Eastern UP The statement fur
ther says:

“A rising trend in the prices of 
levy free sugar m the open market 
was noticed from about June, 1976 
This could be attributed, among 
others, to speculative tendency in 
the market as a result of the fall in 
production, limited availability in

the market of other sweetening 
agents, anticipated demands for
sugar for the festival seasons, and
increase in tariff value of levy-free 
sugar.’*

I would like to know whether this 
reduction m price of sugarcane in UP 
was donfe at the instance, or at the 
pressure of,, the sugar mill magnates 
Otherwise, I do not find any reason 
why there should be this discrimina
tion between Western and Eastern UP 
Secondly, m 1973 during the time of 
the Charan Singh Ministry, is it not a 
fact that the price of sugarcane was 
Rs 16 per quintal’  Who decided to 
reduce it? Was there any directive 
from the Centre to the State Govern
ment to revise the sugarcane price, at 
the instance of pressure of the sugar 
magnates’

SHRI SHAHNAWAZ KHAN The 
fixation of cane price is done by the 
Central Government, on the advice of 
the Agricultural Prices Commission, 
who work out the actual cost of pro
duction of sugarcane, after taking into 
consideration other factors like the 
price of levy sugar. The major sugar
cane producing States are also con
sulted. Tn consultation with all these 
people the minimum statutory price 
of-sugarcane is fixed.

SHRI S. M BANERJEE My second 
question was about discrimination 
between Eastern and Western UP. I* 
it due to sugar content?
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SHRI SHAHNAWAZ KHAN: It is 
mainly because of the ■ difference in 
tfcoyery between eastern, and western 
UP.

SHRI S. • M. • BANERJEE: In the 
statement it is mentioned:

“In order to arrest the rising trend 
in prices, Government have, released 
larger quantities of levy-free sugar 
Ironi time to time and also taken 
other regulatory measures, to main
tain an even flow of the commodity 
in the open market.”

They have increased the quantity of 
sugar for Janmashtami. I am happy 
about it. But, aparat from the in
crease in levy sugar, what other steps 
have been taken to reduce the price 
of sugar in the open market? I am 
asking this Question because the price 
of sugar has gone up from Rs. 4-50 to 
Rs. 5 and It will go up to Rs. 5-25 dur. 
ing Janmashtami. Have Government 
taken, any final decision and are they 
ready to announce the nationalisation 
of the sugar factories in UP?

SHRI SHAHNAWAZ KHAN: Gov
ernment have fixed 65 per cent of the 
total production of sugar in the coun
try as levy- sugar, to be distributed at 
the fixed price ol 2.15 per kg. The 
price of •tree sugar is not fixed and it 
fluctuates As the H6use is aware, 
even out of the excess realisation by 
sale of free sugar, according to the 
Bhargava formula, 50 per cent should 
go to the growers. Therefore, even if 
the price sometimes exceeds a little 
bit, firstly there is no statutory level 
to the upper level of the prices, and 
secondly, the growers get a share of it

SHRI S. M. BANERJEE: Mr. Spea
ker, may I have your protection? Am 
I to understand that there is no ceil
ing on the price of the sugar sold in 
the market? This is very damaging 
statement. It means that the sugar 
price in the free market can go up to 
any extent, and Government is help
less. Who fixes the prices, after all? 
Is it the speculators, the dealers?

SHRI SHAHNAWAZ KHAN: As 1 
said, 65 per cent o f the total produc
tion of sugar is taken over by the G ov 
erament and distributed.as levy sugar. 
There is free sale of the remaining 
35 per cent fti the market, but when 
we. And that the prices are going up 
unduly high, we release more levy 
free sugar in the market, so that the 
prices come down.

SHRI S M. BANERJEE: Who fixes 
the price’

MR. SPEAKER: The rest is free.

SHRI S M. BANERJEE: Will it go 
up to Rs. 10/-?

SHRI RAMAVATAR SHASTRI: The 
price should be arrested.

MR. SPEAKER: That is e sugges
tion.

SHRI SAHANAWAZ KHAN; We 
arrest it relasmg more levy free 
sugar.
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SHRI N K P SALVE IrrespecUve 
of the question of the percentage of 
recovery of sugar, sugar, for an aver
age man like me, tastes sweeter if it 
can be available at a reasonable pnce, 
and that is how m> supplementary 
comes What, accoidmg to the hon. 
Minister, is the reasonable price at 
which Government would intervene 
when the variation between the prices 
of levy sugar and the lev> free sugar 
reaches a level which become sheer 
recketeering, profiteering and specu
lation?

Secondly is he sure that, purely by 
releasing sugar, the other economic 
forces would be taken care of, the
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market forces would be taken care el 
so that the spiralling of prices in 
sugar will come down? The reasons 
have been mentioned by Shri Pandey: 
If the speculators and hoarders have 
mfficient capacity to keep in store 
large stocks, you may release any 
quantity, but that will have no effect

SHRI SHAHNAWAZ KHAN First- 
ly, there is a restriction on the quantity 
of sugar wh’ch may be retained by 
any one Individual barring, of course, 
the mills where the total quantity is 
known to the Government—that is 
under the control of the Government 

. The dealers are prohibited from keep 
ing more than a certain quantity

When the price of levy free sugar 
starts going up then we release more 
levy free sugar m the market and the 
pi ices come down immediately We 
*have for each of August and Septem
ber released 30,000 tonnes more of 
levy free sugar
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MR SPEAKER Now the Question’ 
Hour is over

WRITTEN ANSWERS TO QUES
TIONS

Use of Imported Edible Oils in 
Manufacture of Vanaspati

•83 SHRI S R DAMANT WiU the 
Minister of AGRICULTURE ANI> 
IRRIGATION be pleased to state

(a) the reasons for recent issue of 
instructions for making larger use of 
imported edible oils in the manufac
ture of vanaspati,

(b) how is it going to affect produc
tion and cost of manufacture of vanas
pati, and

(c) the action taken to ensure un
interrupted and timely supply of im
ported oils to the vanaspati manufac
turing units? J

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN) (a) To relieve the pressure- 
on indigenous oils and to make avail 
able larger quantities of traditional in
digenous oils for direct consumption* 
vanaspati manufacturers have been 
directed to use imported oils compul
sorily to the extent of SO per cent in 
the manufacture of vanaspati with 
effect from July 15. 1976




